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2.A.1O55 of 1996 

I 	 Date of Order: 12.5.98.. .. . 

Hon'ble Mr.Justice S.N.Ma1lick,ViceChairman. Present: 	 / Hon1 ble Mr.S.Dasgupta, Adr1inistrative Member. 

DULAL KARMAKAR 
1 

-vs- 

UNION OF INDIA & ORS. 	 . 

For the petitioer: NONE. 

For the respondents: NONE. 

ORDER. 

None appears for the petitioner on calls. The 

application is dismissed for default. None also appears 

for the respondents to-day. 

(S.Dsgupt) 	 (S.N.M11jck) Member(A) 	
Vjce-Chajrnn. 
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